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MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 6th August, 2014
S.0. 2003(E).—In exercise of the powers conferred by clause (b) of sub-section (1) of Section 12 and Section

13 of the Environment (Protection) Act, 1986 (29 of 1986) read with rule 10 of the Environment (Protection) Rules,
1986, the Central Government hereby makes the following further amendments in the notification of the Government
of India in the Ministry of Environment and Forests, number S.0. 1174(E), dated the 18" July, 2007, namely :—

In the TABLE to the said notification,—

(a) after serial number 120 and the entries relating thereto, the following serial numbers and entries shall be inserted,
namely :—

€)) (2) 3) 4

"121 | M/s. ABC Techno Labs India Private Limited, No. | (1) Dr. G. Sunder 06.08. 2014
95-D/3, Industrial Estate, Ambattur, Chennai — 600 | (2) Mr.P. Senthil Kumar to
058 (Tamil Nadu) (3) Mr. A. Robson Chinnadurai 05.08. 2019

122 | M/s. Edward Food Research and Analysis Centre | (1) Dr. Devottam Banerjee 06 .08. 2014
Ltd., Subhas Nagar, P.O. Nilgunj Bazar, P.S.: (2) Mr. Aloke Kumar Datta .to )
Barasat, District- North 24 PGS, Kolkata - 700121 | (3) Mr. Suresh Kumar Mandal 05.08. 2019
(West Bengal)

123 M/s. Kiwis Eco Laboratories Private Limited, Plot | (1) Dr. Rajani Kumari 06 08. 2014
No. 19, Sy. No.342, ALEAP Industrial Estate, (2) Mr. N.P. Viswanath ;0 '
Gajularamaram Village - Quthbullpur (MD), (3) Dr. P. Saritha 05.08. 2019
District Rangareddy - 500090 (Thelangana) o

124 M/s. Navega Enviro Engineers and Consultants, (1) Mr. Chelli Chiranjeevi 06 .08. 2014
Ravi Chambers, Plot No.100/1, H.No.1-96/100, (2) Mr. Chalapathi Kondaiah to
Kavuri Hills, Madhapur, Hyderabad - 500033 Gari 05.08. 2019
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| (Thelangana) | (3) Ms. Aswinidevi Kommireddy
125 M/s. Kalyani Laboratories Private Limited, Plot (1) Dr. Debasis Biswal 06 .08. 2014
No. 841-A, Rasulgarh Bhubaneswar-751010 (2) Dr. Rekha Nayak to
(Odisha) (3) Mr. Digambar Arukha 05.08. 2019
126 M/s. Bharuch Enviro Infrastructure Limited (1) Dr. Hitendra Kumar Jani 06 .08. 2014
(BEIL), Analytical Research Laboratory, Plot No. | (2) Mr. Narendra B. Patel to
9701-16, GIDC, Ankleshwar, District-Bharuch — (3) Mr. Dharmesh I. Patel 05.08. 2019.
393002 (Gujarat) "

[F. No. Q.15018/23/2013-CPW ]
Dr. RASHID HASAN, Advisor

Note.—The principal notification was published in the Gazette of India, Extraordinary vide number S.0. 1174 (E),
dated the 18" July, 2007 and subsequentlg amended vide notification numbers S.0. 1539 (E), dated the 13"
September, 2007, S.0.1811(E), dated the 24™ October, 2007, S.0.55(E), dated the gth January, 2008, S.0.428(E), dated
the 4 March, 2008, S.0.865(E) dated the 1 1t April, 2008, S.0.1894(E), dated the 315[July, 2008, S.0.2728(E), dated
the 25" November, 2008, S.0.1356(E), dated the 27™ May, 2009, S.0.1802(E), dated the 22nd July, 2009,
S.0. 2399(E), dated the 18™ September, 2009, S.0.3122(E), dated the 7" December, 2009, S.0.3123(E), dated the 7"
December, 2009, No. S.0. 142(E), dated the 21*' January, 2010, S.0.619(E), dated the 19" March, 2010, S.0.1662(E)
dated the 13" July, 2010, S.0.2390(E), dated the 30" September, 2010, S.0.2904(E), dated the 8" December, 2010,
S.0.181(E), dated the 28" January, 2011, S.0. 692(E), dated the 50 April, 2011, S.0.1537(E), dated the 6" July,
2011, §.0.1754(E), dated the 2gth July, 2011, S.0. 2609 (E) dated the 22nd November, 2011, S.0.264 (E), dated the
13th February, 2012, S.0.1150(E), dated the 22nd May, 2012, S.0. 2039(E), dated the 5t September, 2012,
S.0. 2802(E), dated the 27 " November, 2012, S.0. 2850(E), dated the 7" December, 2012, S.0. 592 (E), dated the 8"
March, 2013, S.0.945(E), dated the 8" April, 2013, S.0.2287(E), dated the 27th July, 2013, S.0.2288(E), dated the
27th July, 2013, S.0.3489(E) dated the 26th November, 2013, S.O.21(E), dated 3rd January, 2014, S.0.561(E), the
26th February, 2014 , S.0.1205(E), dated the 5th May, 2014, S.0.1190(E), dated the 2nd May, 2014 and S.0.1680(E),
dated the 2nd July, 2014.
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